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21/07/2021 

MINUTES OF THE MEETING 
The Gujarat High Court Advocatos' Association in its adjourned meeting from 12.07.2021 to 
19.07.2021 to 20.07.2021 to 21.07.2021 was apprised by the President about the meeting held 
between the Managing Committee with Hon'ble the Chief Justice. Thereafter. the same was put 

up for discussion inviting suggestions from the members of the Bar. 

Several suggestions and opinions were expressed by Ld. members. At the end of a detailed 

discussion. it was decided to pass the resolution moved by Shri Ashok Parekh, ld. Advocate and 
scconded by Shri Mukesh Vaidya. ld. Advocate. Since there was complete unanimity on the 
issue, the body requested the President to move the same from the Chair which was so done. 

RESOLUTION

GHAA unanimously resolves to boycott all official functions which may be organised by the 
High Court of Gujarat such as Full Court reference, oath ceremony of the Hon'ble Chief Justice 
or any Hon'ble Judges except those personally invited by the judge designate and Lok Adalats. It 
is further resolved not to accord any welcome or farewell to any Hon'ble judge either on 
appointment, elevation or retirement. It notes with disgust that despite frantic requests and 
appeals by the lawyers who are faced with immense difficulty and hardship and notwithstanding 
the decline in COVID-19 cases (the figure has not crossed 20 in the last fortnight and in the last 
10 days in the city of Ahmedabad, cases reported have been under 10), more particularly when 
the government has permitted the opening of all activities including malls and gymnasiums. 
The Bar shall hold parallel functions to celebrate events of national and constitutional 

importance like 26" January, 15" August and 2 October. 

Ih is with great pains that the members of the Bar have to pass such a resolution. 

As a last resort and to avoid any friction, confrontation and feeling of ill will and distrust . the 
Bar requests Hon'ble the Chief Justice and his companion judges to start the physical functioning 
of the High Court from 28.07.2021. If the request is acceded to, the resolution shall 
automatically cease to operate." 
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The House also accepted the suggestion by Yatin Soni, ld. Advocate and seconded by Jayesh 
Kotecha, Id. Advocate and further resolved to hold a peaceful dharna outside Gate no. 2 of the 
High Court on Monday in keeping with the norms of social distancing, wearing of mask and 
other SOP s prescribed by the State of Gujarat. 

Approved by all the 
Office-bearers and 

Hardik Brahmbhatt 
Secretary 
GHAA the members of the 

managing committee 
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